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SANJEEV JAIN

BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 5,19 of 2022
A. /1. /II~. 5 51(~ 2-IN THE MATTER OF: v '7

....... ORIGINAL APPLICANT

VERSUS

MUNICIPAL CORPORATION OF DELHI& ORS.....RESPONDENTS

STATUS REPORT ON BEHALF OF MUNICIPAL
CORPORATION OF DELHI IN COMPLIANCE OF THE ORDER
DATED 23.09.2022 PASSED BY THIS HON'BLE NATIONAL
GREEN TRIBUNAL.

I, Charan Singh S/o Sh. Jai Pal Singh, aged 58 years, posted as

Executive Engineer (Building)-II, Shahdara South Zone, EDMC (Now

Municipal Corporation of Delhi), 419, Udyog Sadan, Patparganj Industrial

Area, Delhi,on the basis of official records maintained by the Respondent·

IMunicipal Corporation of Delhi do hereby solemnly affirm and declare as

under:-

1. That I am presently posted as Executive Engineer (Buildin'g)­

II, Shahdara South Zone, Respondent 1 MCD and am well

conversant with the facts and circumstances of the present case

/,/~ on the basis of records made available and as maintained by

" ,,\~RY ~~
~~~..\~~\~\\~... 1'" ~ e Respondent 1MCD and that the deponent is fully authorized

i' ! %'(..~~~\~\ an competent to sign, swear and depose this affidavit on'
( .)",~ .~"~ 1,(~ I
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